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Launching of National Rural Employ-
ment Programme 

11 9~. SHRI RAM VILAS PASWAN· 
SHRI RASHEED MASOOD: 

W11l the Minister of RURAL RE-
CONSTRUCTION be plflasPd to state: 

(a) when the National Rural Em-
ployment Programme (NREP) was 
proposed to be launched; 

(b) whether the prorramme has 
been launched and if not, the reasons. 
for delay in its launching; and 

(c) when the programme is now 
expected to ibe launched? 

THE MIN1STER OF STATE IN 
THE MINISTRY OF AGI\ICULTURE 
(SHRI ~HWAR RAM): (a) 
to (c). The National Rural Employ-
ment Programme (NREP) has rep-
laced the FOOd for .. N.ork Prograt»me 
and is already in operation. R(\-
leases of foodgrains $S also of cash 
funds have been made to the State 
Government/Union Territories under 
the Programme. 

UUII.ttaUOD ot capacity ~·-stOI'are under 
Natloaal Grtd of Rural Godowu 

*94~ SHRI A. T. PATIL: Will the 
Minister of RURAL RECONSTRUC-
TION be pleased to lay a statement 
showing: 

(a) what storage capacity bas been 
created (State-wise) under the 
Scheme for establishing National ·Grid 
of Rural God.owns for storage of agri-
cultural produce since 1979 and the 
cost incurred thereon; and 

(b) the extent of monthly utiliza-
tion of this storage capacity frOm 

~ November, 19'79 to October, 1980? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURg 
(SHRl BALESHWAR RAM): (a) 
No storage capacity has so far been 
created under the scheme for estab-
lishment of a National 'G-rid of Rural 
God owns. Proposals for creation of 
storage capacity o.f 37,000 M. tonnes 
in Uttar PradPsh ctnd 10.000 l\T. Ton-
nes in Anahra Pradesh have so la~ 
been approved. First instalment c,f 
the Central share of subsicl) amoun -
ing to Rs. 12.87 lakhs in case of Uttar 
Pradesh and Rs. 3.125 lakhs in c1se 
of Andhra Pradesh has h~en sanc-
tioned. 

(b) The question does not ari--~ 
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